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Declaration of Mundra Port as Notified 

Porv 

1101. SHRIMATI MIRA DAS. 
SHRI   SARADA   MOHANTY: 
SHRI SOM PAL: 
SHRI  CHIMANBHAI  MEHTA: 

Will the Minister of SURFACE TRANS-
PORT  be  pleased   to   state: 

(a) whether there is a long-pending pro 
posal under Government's consideration to 
declare Mundra Port as a 'Notified Port' 
for import of Timber Logs in Kutch Dis 
trict of Gujarat ; and 

(b) whether it is a fact that there is an ample 
traffic and Government would receive 
substantial revenue besides more rural  
employment  generation  as  a    result 
thereof ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): fa) No Sir. 

(b) The responsibility for the develop 
ment and management of the inter 
mediate/minor Ports primarily rests with 
the Stata Govt, concerned. The manage 
ment of traffic at Mundra Port is, there 
fore, the responsibility of the Govt, of 
Gujarat. 

Privatisation   of  Shipping    Corporation  

of India 

1102. SHRIMATI CHANDRIKA ABHI 
NANDAN JAIN: Will the Minister of 
SURFACE TRANSPORT be pleased to 
state : 

(a) whether the Associated Chamber of 
Commerce and Industry of India (ASSO-
CHAM) has taken up with Government the 
issue of privatisation of the State-owned 
Shipping Corporation  of  India; 

(b) if so. the details thereof ; and 

(c) what is Government's reaction thereto? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a) No. Sir. 

b) and (c) Do not arise,  


